Title: Demand to increase the gas connections quota of the members of Parliament (MPs).
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MR. DEPUTY-SPEAKER : Mr. Minister, are you reacting to this?
...(Interruptions)
agferad 3k wrpfae e H@arerd | asg #At aen wada sl J@Arerm # Ay HAT (A Hall $EHR TER) | Suss w8y,

4 A 9 e Aarey a3t wihaa & fAER &) @1 ¢ iR 3@ d@ $I frat uchten [ 2, S WEE S &1 Bl fod 81 el 9% Aral
& ol a1 gel 9 &1 I 8, 93U R9[E ¥ f9R @ fradt 49 @t Iuean erft, 59 dqf 8§ o= ifteaw & wam, syl

SHRI P.C. THOMAS (MUVATTUPUZHA): Sir, the Government is planning to bring a legislation regarding marriage
and divorce of Christians. Sir, a lot of discussion has taken place in this regard. ...(Interruptions)

SHRI MOHAN S. DELKAR (DADRA AND NAGAR HAVELI): Sir, please allow me.

MR. DEPUTY-SPEAKER: Please resume your seat.

SHRI MOHAN S. DELKAR: Sir, | have been giving notice for three days.

MR. DEPUTY-SPEAKER: Your matter is disallowed by the Speaker. So, | cannot allow you.
...(Interruptions)

SHRI P.C. THOMAS : | am speaking on the point of divorce. Please allow me to speak. ...(Interruptions)

MR. DEPUTY-SPEAKER: Shri Delkar, please resume your seat. Your matter is disallowed by the Speaker and
therefore, | am not calling you.

...(Interruptions)
SHRI MOHAN S. DELKAR : Sir, you should allow me. ...(Interruptions)

MR. DEPUTY-SPEAKER: Your matter is allegatory and therefore, it is not allowed by the Speaker. | cannot allow
you.

...(Interruptions)



